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To Compliance of order dated 22-04-2025 passed by Hon'ble Supreme Court in Suo Moto Writ Petition (Civil) No.
7/2024 in Re: Compensation amounts deposited with Motor Accident Claims Tribunal and Labour Courts
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AR
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Name of the Person/s Name (1,2,3....) Amount Any other
sk Court Case No. and Address Deposited Information
Rajeshwari, Devish, Santbai
1 IVth ADJ Raipur 383/2023 Vs Pushpanjali, Gajendra, 25000
Bajaj Alliance
Lalita, Babla, Laxmi Vs
2 IVth ADJ Raipur 591/2022 Madho, Santosh, ICICI 25000
lambard
Sattu Kumar, Rampyari Vs
3 IVth ADJ Raipur 967/2022 Chandrapratap, Shankar 1911084
Singh, IFCO tokyo
: Amar, Shashi Vs Giri Kumar,
4 IVth ADJ Raipur 651/2022 Rishikesh, ICICI lambard 25000
Shakuntala, Yogesh, Gopal
5 IVth ADJ Raipur 899/2022 Vs Ketan, Parasram, IFCO 933886
tokyo
. Kavita Vishvakarma Vs
6 IVth ADJ Raipur 38/2017 G 2422431
Dilsay, Jhalo, Vikash,
7 IVth ADJ Raipur 49/2023 Deepak, Kishor Vs Baisakhu, 25000
Mansharam, ICICI lambard
i Mangturam Nishad Vs
8 IVth ADJ Raipur 418/2016 Raskny Nibal 16066
9 | Ivth ADJRaipur | 539/2015 | DevendraSinghVsVivek | 5g360g
Pandey
10 | IVth ADJ Raipur 117/2002 Suresh Vs Ankit 11000
11 IVth ADJ Raipur 33/2002 Ruhinbai Vs Gopal 40000
12 | IVth ADJ Raipur | 65/1998 Tapam s o ishna | 15000
umar
: Chandrakumar Vs
13 IVth ADJ Raipur 68/2002 Shubhnarayan 30000
14 IVth ADJ Raipur 155/2001 Garmel Vs Murli 27500
15 | vth ADJRaipur | 11/2009 | Munnibai, Chandraprakash | 59494
Vs Kapildev
. Meera Thakur Vs Dattu, The
16 IVth ADJ Raipur 95/2002 Vithal, United Indian 20000
17 IVth ADJ Raipur 50/2011 Parsuram Vs Vishvadas 30000
18 IVth ADJ Raipur 91/2011 Nuraj Diwan Vs Shivkumar 25000
19 | IVth ADJ Raipur | 19/2011 RagHamir Vs Sant 25000
Parmeshwar
20 IVth ADJ Raipur 52/2005 Ashutosh Vs Rakesh Kumar 20000
21 IVth ADJ Raipur 12/2010 Narayan Vs Premlal 50280
22 IVth ADJ Raipur 3/2010 Shivshankar Vs Rajendra 145000
. Ramkumar Vs Sant
23 | IVth ADJ Raipur 19/2011 Bavasshigar 112222
. Harendranath, Pawan, The
24 | IVth ADJ Raipur 140/2011 Mo Tndia s Nina 38665
25 IVth ADJ Raipur 63/2011 Savita Vs Rajendra 466350
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26 IVth ADJ Raipur 91/2011 Nuraj Diwan Vs Shivkumar 100000
27 IVth ADJ Raipur 201/2010 Kiritram Vs Nandkumar 291415
28 IVth ADJ Raipur 77/2005 Kachrabai Vs Thakurram 20000
29 | IVth ADJ Raipur 104/2011 Bhushanlal Vs Bhajnanand 39255
30 | IVth ADJ Raipur 105/2011 Bhagabai Vs Bhajnanand 69306
31 IVth ADJ Raipur 17/2011 GK Pasije Vs Rupchand 22000
32 | IVth ADJ Raipur 114/2011 Parasram Vs Rajesh Kumar 14153
33 IVth ADJ Raipur 12/2005 Amrita Vs Arun Kumar 12458
34 | IVth ADJ Raipur 44/2005 Rekhanibai Vs Abbas Khaa 25000
35 IVth ADJ Raipur 235/1995 Sukhdev Vs Dileep Rana 130000
36 | IVth ADJ Raipur 71/2005 Altaf Khan Vs Balwan Singh 7185
37 | IVth ADJ Raipur 19/2001 Shyamlal Vs Ram 35000
38 | IVth ADJ Raipur 52/2005 Ashutosh Vs Rakesh Kumar 65922
39 | IVth ADJ Raipur | 5/2005 NI 75 SISt 23320
40 | IVth ADJ Raipur 33/2001 Gitabai Vs Durgesh 40000
41 IVth ADJ Raipur 39/2000 Rambhabai Vs Pyarelal 83000
42 | IVth ADJ Raipur 42/2005 Jitendra Sahu Vs Gendram 54660
. Purushottam Sahu Vs
43 | IVth ADJ Raipur 43/2005 Batdrr 13118
44 | IVth ADJ Raipur 62/2003 Sevakram Vs Premshankar 45000
45 | IVth ADJ Raipur 17/2001 Jaspal Vs Memal 80000
46 | IVth ADJ Raipur 106/2001 Shal Udyog Vs Jaspal 13000
. Sohanlal Vs Gopal
47 | IVth ADJ Raipur 62/1995 Maheshwarip 15000
48 | IVth ADJ Raipur 62/1995 Jasvir Vs United India 70000
49 | IVth ADJ Raipur 56/2012 Lal Bahadur Vs Kishor Singh 25000
50 IVth ADJ Raipur 45/2001 Shantibai Vs Shamim 12000
51 | IVth ADJ Raipur 175/2011 Chhabilal Vs Dhiraj Kumar 25000
52 | IVth ADJ Raipur 201/2011 Amolabai Vs Rana 25000
53 | IVth ADJ Raipur 712011 ieen Dh\r}g";‘:r‘]rae VsUsha | 39068
54 | IVth ADJ Raipur 20/2012 Shankarlal Vs Bhaulal 430000
55 IVth ADJ Raipur 102/2013 Tulsi Vs Rajesh 40000
56 IVth ADJ Raipur 90/2011 Amar Das Vs Narayan 25000
57 | IVth ADJ Raipur 34/2012 Rukhmani Vs Sukhram 25000
58 IVth ADJ Raipur 48/2009 Ratna Vs Rasil Singh 23031
59 | IVth ADJ Raipur 281/2011 Vimla Bai Vs Moh. Parvej 79785
60 IVth ADJ Raipur 721/2012 Prashant Vs Naresh 25000
61 IVth ADJ Raipur 39/2013 Shibam Vs Nikhil 25000
62 IVth ADJ Raipur 43/2013 Sarvagya Bai Vs Ramulal 25000
63 IVth ADJ Raipur 90/2011 Agardas Vs Narayan 25000
64 | IVth ADJ Raipur 54/2013 Rukhmani Vs Arvind 25000
65 IVth ADJ Raipur 54/2013 Rukhmani Vs Arvind 1033976
66 IVth ADJ Raipur 346/2011 Rahman Vs Sanjay 25000
67 | IVth ADJ Raipur 117/2013 Biram Vs Kripal 25000
68 IVth ADJ Raipur 151/2015 Lalit Vs Umend 25000
69 | IVth ADJ Raipur 152/2015 Omprakash Vs Umend 25000
70 | IVth ADJ Raipur 120/2012 Ashok Bodani Vs Fajel 25000
71 | vth ADJ Raipur | 815/2015 | SU"t N"mg'i;agrhvs Sanjay | 25000
72 | IVth ADJ Raipur 660/2014 Harihar Vs Angad 25000
73 | IVth ADJ Raipur 117/2013 Rhishi Sharma Vs Kripal 19447
74 | IVth ADJ Raipur 265/2015 Deepak Vs Chandrika 7996
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75 IVth ADJ Raipur 43/2015 Ganesh Verma Vs Ramu 25000
76 IVth ADJ Raipur 115/2002 Shahin Bai Vs Gurubhej 102355
77 IVth ADJ Raipur 71/2005 Altaf Khan Vs Balwan Singh 119489
78 IVth ADJ Raipur 122/2001 Jivanram Vs Yogesh 19000
79 IVth ADJ Raipur 79/2013 Hemlal Vs Guneshwar 25000
80 IVth ADJ Raipur 69/2013 Ravishankar Vs Birbal 20508
81 | IVth ADJ Raipur 201/2013 Ratna Vs Rasil Singh 11206
82 IVth ADJ Raipur 319/2014 Sewati Vs Ishwar 25000
83 IVth ADJ Raipur 20/2013 Ratna Vs Rasil Singh 26417
84 IVth ADJ Raipur 592/2016 Deshbai Vs Santosh 25000
85 IVth ADJ Raipur 342/2011 Premlal Vs Abdul Khan 103610
86 | IVth ADJ Raipur 704/2014 Monika Sharma Vs Sushant 25000
87 IVth ADJ Raipur 346/2016 Ramesh Kumar Vs Paribini 25000
88 IVth ADJ Raipur 386/2015 Tanosh Vs Jaiprakash 175000
89 | IVth ADJ Raipur 125/2011 Shyamabai Vs Nandu 91275
90 | IVth ADJ Raipur 746/2016 Sohabai Vs Dinuram 25000
91 IVth ADJ Raipur 320/2011 Jitendra Singh Vs Vipul 21428
92 | IVth ADJ Raipur | 212/2016 Subhash Fiwarl Vs €S 25000
Someshwar
93 | IVth ADJ Raipur 163/2003 The Oriental Vs Charanjeet 10000
94 IVth ADJ Raipur 163/2003 The Oriental Vs Charanjeet 5000
95 IVth ADJ Raipur 163/2003 The Oriental Vs Charanjeet 5000
96 IVth ADJ Raipur 103/2003 The Oriental Vs Charanjeet 5000
97 IVth ADJ Raipur 318/2016 Thakurdas Vs Rajan 25000
98 IVth ADJ Raipur 124/2012 Sunil Sahu Vs Mahendra 34389
99 IVth ADJ Raipur 796/2015 Santosh Vs Santram 25000
100 | IVth ADJ Raipur 368/2014 Drupad Vs Omprakash 25000
101 | IVth ADJ Raipur 168/2003 The Oriental Vs Charanjeet 5000
102 | IVth ADJ Raipur 686/2016 Damodar Vs Gena Kewat 25000
103 | IVth ADJ Raipur 53/2013 Meena Vs Ajay 25000
104 | IVth ADJ Raipur 163/2003 The Oriental Vs Charanjeet 5000
105 | IVth ADJ Raipur 543/2015 Ravikant Vs Umesh Kumar 25000
106 | IVth ADJ Raipur |  542/2015 | Chandrakumar VsUmesh | 55049
107 | IVth ADJ Raipur 163/2003 The Oriental Vs Charanjeet 5000
108 | IVth ADJ Raipur 690/2018 Visheshar Vs Narsingh 25000
109 | IVth ADJ Raipur | 694/201g | Subhadra Mg;da' VsUday | 250000
110 | IVth ADJ Raipur 726/2014 Kavita Vs M/s |.K.Com. Ltd. 25000
111 | IVth ADJ Raipur 368/2014 Premdas Vs Omprakash 572600
112 | IVth ADJ Raipur 692/2016 Bhukhanlal Vs Bishambhar 25000
113 | IVth ADJ Raipur | 103/2003 CiiEnial LOo.Lid v 10000
Charanjeet

114 | IVth ADJ Raipur 34/2012 Rukhmani Vs Sukhram 701675

. Oriental I.Co.Ltd Vs
115 | IVth ADJ Raipur 163/2003 Charanjeet 5000
116 | IVth ADJ Raipur 128/2014 Kaushilya Bai Vs Nilesh 375000
117 | IVth ADJ Raipur | 163/2003 O”er(lfﬁ;'r;‘j’ét‘td w5 5000

: Oriental I.Co.Ltd Vs
118 | IVth ADJ Raipur 163/2003 Charanjeet 5000

. Oriental I.Co.Ltd Vs
119 | IVth ADJ Raipur 163/2003 Charanjeet 5000
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. Oriental I.Co.Ltd Vs
120 | IVth ADJ Raipur 163/2003 Charanjeet 25000

; Oriental I.Co.Ltd Vs
121 | IVth ADJ Raipur 163/2003 Charanjeet 10000

. Oriental I.Co.Ltd Vs
122 | IVth ADJ Raipur 163/2003 Charanjeet 10000

: Oriental I.Co.Ltd Vs
123 | IVth ADJ Raipur 163/2003 Charanjeet 10000

. Oriental I.Co.Ltd Vs
124 | IVth ADJ Raipur 163/2003 Charanjeet 10000

. Oriental I.Co.Ltd Vs
125 | IVth ADJ Raipur 163/2003 Charanjeet 10000

. Oriental 1.Co.Ltd Vs
126 | IVth ADJ Raipur 163/2003 Charanjeet 10000
127 | IVth ADJ Raipur 286/2021 Komal Ramani Vs Bajaj A. 25000
128 | IVth ADJ Raipur | 163/2003 Oriental I.Co.Ltd Vs 10000

Charanjeet
129 | IVth ADJ Raipur | 163/2003 Oriental 1.Co.Ltd Vs 9975
Charanjeet

. Jaguram Sikari Vs
130 | IVth ADJ Raipur 801/2021 Vyankteshwar 25000
131 | IVth ADJ Raipur 89/2022 Sushma Minz Vs Khilavan 25000

. Jaguram Sikari Vs
132 | IVth ADJ Raipur 801/2021 Vyankteshwar 358863

, Anita Chaudhari Vs
133 | IVth ADJ Raipur 1033/2021 Jaykumar 25000
134 | IVth ADJ Raipur 258/2021 Ramnu Ram Vs Umesh 25000
135 | IVth ADJ Raipur 89/2022 Sushma Minz Vs Khilavan 4176480
136 | IVth ADJ Raipur 150/2019 Umabai Vs Khemraj 25000
137 | IVth ADJ Raipur 586/2020 Usha Vs Arjun 25000
138 | IVth ADJ Raipur 1284/2021 Kunti bai Vs Ganesh 31188
139 | IVth ADJ Raipur 147/2017 Himendra Vs Basant 30545
140 | IVth ADJ Raipur 345/2016 Ramsata Vs Ajmera 25000
141 | IVth ADJ Raipur 21/2023 Rajkumar Vs Damanlal 25000

Az rITery & FeTRa IfOReR A UerBRI BT UaT i 8] 8 & HRUT UaT 3ifdsel
TE frar T g |
)
Tgef STaR FOZORI0 AfAHRI
fore—mIgR (8°7°)
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ARTE—TR HAR, Yo foren ~aramfier, fSTar—@gR somo

TR ¥ 9 afgf iRt 7 fawer -
T T RIS JHBR PT T INTH BT AWM | AR B Ry ITH BT
Tar
1. 103 / 2011 FHar v feg HTHAT T4 . ‘ 44,95_4/_
et g T
2, 66,2012 | Al Wiear @i | ol wiedr a1 | 22.02.2013 57,546/-
- fovg MR RAg
3. | 141/2012 CIRIECR] Al g 22.12.2015 25,000/-
five ®g= 12,29,617/-
: SR
L4 | 08/2013 | A a9 fIeE o o - 45,797/-
| WRyar e
i 5. 658 /2014 | faora vaw! fawg SRR 23.08.2016 25,000/-
Brod TIRE 2,83,726/-
3,45,294/-
| 6 19 /2013 AT faeg RS 01.08.2016 25,000/-
Sife™ & 4,41,904/-
7. 26 /2011 et Yfaer PR | el AR PR | 13.01.2012 | 1141705.00
fowg IR®
8. 19/15 el aRar aaf | st wRar @@t | 16.02.2017 158985.00
M.A.C. No. | fasg w7 yare 27.02.2024
607/17
9. | 334/2015 | #fRr AN faeg efrRT A 03012017 | 6,25,311/-| 98 TR
R AeT TR SRT
SEIEIEI
AR BT
|10, 07 /2016 | Sfifer fawg W Sfier 21.02.2018 1,10,834/-
1 263 /2015 Mt TR RIS 3RTaTe 24.06.2025 18,65,590
AT faeg wHar
arg
12 156 /24 MR faog HHBR 27.10.2025 1,04,470

ATHIG FEIGd © WA SN Arex TR |
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% | e B A o UeTHR B AM | 3D | 37 NI
TehRT P AM | T | T w5l H
PBHID 1T
Ed
o
1 | TSGH U AICR GHCHT | 242 /11| SIHA WRIG1 99 G | S | — | 282969,/
qraT Af&HROT RIIYR I fa. dferd AR | BRI
g Skl
2 —— 240 /11 | SieAchl gAfa a18 fa. | sl | — | 955,562 /—
. o
EIS
3 "= 30/17 | NHGAR A8 fd.  |HHAR | — | 21,492 /-
JIaR R gike g,
4 —— 69/12 | SRR 99 fa. | SEIREAT| — | 569,927 /—
AN GAR 618, | 99d
5 —— 103 /16 | B HAR WE 4. | dI= | — | 6,16,504 /—
UTSH HAR
Bk
6 —— 373 /14| UHIY dedrl fd. | UdRr | — | 11,25878 /—
NS S s
7 —— 109 /15 | 99 @F 3. wof | == | — | 87,837 /—
g aike (CIE]
8 —— 603 /14 |XT1 XM fd. I1geliel | 171 M| — | 18,37,762 / —
EICNECHES]
9 — 314 /17| Y1 915 9RE fa. [ g@m 98 | — | 340,179 /—
Berald AR NG
10 —"— 309 /19 ST G gAsr | — | 25,000/ —
fFreer fa. qger | e
[BECECRECHEH
11 — 426 /17 | STFCT Hifa 918 @i | Sy | — | 97,797 /—
fa. defre ga ke | Hifd
EIS
12 —— 102/11| qol¥aR ofex 4. | golwaw | — | 3,14,872/—
Al TETHR TRE | Aw
13 —'= 435 /17 | 3oiia g SR A, | e/l | — | 10,032/ w9
q1. % aiks | R




Az | e e AW T UEPR BT AH | IMIGD | AT Ay
| THRT &1 A | g6 | 3 ot #7
BHID o7
g
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fowg FAIMeR . | 9o
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3 AT T 3
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TRE
20 e 57 /12 | A SHT dol | ST | — | 84,500 /—
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T -— % Sifa. Aex

(o ffert — i gaer )
The details of the Motor Accident Claim Tribunal cases and Labour Court caes to be uploded
on the website of High Court in compliance with the Point no. 9(i) of order dated 22-04-2025 in Suo Moto

e TEMfEaRvT, [YR (8.7)

Writ Petition (Civil) No. 7/2024 passed by Hon'ble Supreme Court —qr&'—ﬁ_\qa?/2025

Sl.

Name of the
Court

Case No.

Person/s Name

and Address

Amount
Deposit

Any other
information

Subhodh Mishra
7th AMACT
Raipur (C.G.)

864/2022

aifa

2,72,998/-

Subhodh Mishra
7th AMACT
Raipur (C.G.)

862/2022

e Sireh

23,61,204/-

Subhodh Mishra
7th AMACT
Raipur (C.G.)

212/2023

EEEUIENIN

1,82,422/-

Subhodh Mishra
7th AMACT
Raipur (C.G.)

341/2022

S EEIRRCIN

20,03,586/-

Subhodh Mishra
7th AMACT
Raipur (C.G.)

115/2022

39,31,852/-

Subhodh Mishra
7th AMACT
Raipur (C.G.)

82/2013

38,496/-

Subhodh Mishra
7th AMACT
Raipur (C.G.)

16/2012

2,23,806/-

Subhodh Mishra
7th AMACT
Raipur (C.G.)

50/2012

21,0007-

Subhodh Mishra
7th AMACT
Raipur (C.G.)

13/2010

A gued) gsT

2,21,417/-

10

Subhodh Mishra
7th AMACT
Raipur (C.G.)

09/2013

Al 5

1,63,575/-

11

Subhodh Mishra
7th AMACT
Raipur (C.G.)

42/2011

AT a8

1,37,906/-

12

Subhodh Mishra
7th AMACT
Raipur (C.G.)

124/2013

IBICEZS

1,32,125/-

13

Subhodh Mishra
7th AMACT
Raipur (C.G.)

67/2017

25000/~

14

Subhodh Mishra
7th AMACT
Raipur (C.G.)

725/2014

NIGEARCIE]

25000/-

15

Subhodh Mishra
7th AMACT
Raipur (C.G.)

502/2019

NHUATS

25000/-

16

Subhodh Mishra
7th AMACT
Raipur (C.G.)

66/2022

<fas

90,889/-

17

Subhodh Mishra
7th AMACT
Raipur (C.G.)

356/2018

SIRRIBRCING

25000/-

18

Subhodh Mishra
7th AMACT
Raipur (C.G.)

44/2008

UaRaed givg

5,00,000/-

19

Subhodh Mishra
7th AMACT
Raipur (C.G.)

07/2009

[SRISEEIE]

8,903/-




20

Subhodh Mishra
7th AMACT
Raipur (C.G.)

82/2009

SEINED

6,475/-

21

Subhodh Mishra
7th AMACT
Raipur (C.G.)

35/2018

4,450/-

22

Subhodh Mishra
7th AMACT
Raipur (C.G.)

356/2018

LRI NI RCIN

46,67,784/-

23

Subhodh Mishra
7th AMACT
Raipur (C.G.)

896/2019

25000/-

24

Subhodh Mishra
7th AMACT
Raipur (C.G.)

405/2019

25000/-

25

Subhodh Mishra
7th AMACT
Raipur (C.G.)

216/2022

IR

24,89,297/-

26

Subhodh Mishra
7th AMACT
Raipur (C.G.)

840/2023

e ywTe graell

30,000/-

27

Subhodh Mishra
7th AMACT
Raipur (C.G.)

474/2022

STl 918,

45,000/-

28

Subhodh Mishra
7th AMACT
Raipur (C.G.)

475/2023

S ARTIT

50,000/-

29

Subhodh Mishra
7th AMACT
Raipur (C.G.)

476/2023

319, ¥

80,000/-

30

Subhodh Mishra
7th AMACT
Raipur (C.G.)

74/2011

69858/-

31

Subhodh Mishra
7th AMACT
Raipur (C.G.)

319/2020

RSIERGLE

25000/~

32

Subhodh Mishra
7th AMACT
Raipur (C.G.)

405/2019

3,04,272/-

33

Subhodh Mishra
7th AMACT
Raipur (C.G.)

727/2019

DaRie aivg’

25000/-

34

Subhodh Mishra
7th AMACT
Raipur (C.G.)

737/2015

ofdr g,

25000/~

35

Subhodh Mishra
7th AMACT
Raipur (C.G.)

87/2022

EECISRCC

2,66,120/-

36

Subhodh Mishra
7th AMACT
Raipur (C.G.)

182/2018

1,60,000/-

37

Subhodh Mishra
7th AMACT
Raipur (C.G.)

358/2014

e 97

98,068/-

38

Subhodh Mishra
7th AMACT
Raipur (C.G.)

648/2021

fSras gd

51,230/-

39

Subhodh Mishra
7th AMACT
Raipur (C.G.)

211/2021

mfder ga g 3=

21,282/-

40

Subhodh Mishra
7th AMACT
Raipur (C.G.)

269/2025

IS & d 3

19,00,000/-

41

Subhodh Mishra
7th AMACT
Raipur (C.G.)

896/2019

R ARl 9 3

15,02,115/-




Subhodh Mishra
7th AMACT

Raipur (C.G.) [511/2020 4awR |G 2,62,500/-
43 | Subhodh Mishra

7th AMACT .

Raipur (C.G.) |80/2014 IS AT g 3 1,56,810/-
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Claim Original_2

" e ey sfaRed Hiex gEeHT qraT ¥R, IGYR BO0

SL Nargs::tthe Case No. |Person/s Name (1, 2, 3....) and Address DAe;l:;il;td Any other information
' 175/13  [@-km, farft-arfaat o el YRgR | 368419
A ST IfONeR U GHodtodto
2 195/20  |oFiRaTe 102852 [q8 o1 werE A § |
=i STHT IfOEeR Ud gHoodTo H,
3 1017/19  [vefier 195690 |48 o1 werE A& § |
D ST XfoIeey g THoulod o A
. 555/20  [RHeT 500000 [q8 1 SENE AT R |
5 319/16 [R¥eaa 129655
6 618/16 [anfslt €y, 3=, ftelt YRIGR Boio 707293
7 683/16 |a1fxar ucd, famf—9=gt YRR 289228
e ST Ifoieey Ud THowlod o
8 457/23 [d 60000  [q8 o SR T & |
9 491/12 [Qo=s emt 126409
0 prach, e o g, 2T AR g6l
455/22  [SIel—R—AR Boilo 449460
ufier fiiw, Frardt-fee sreudre faear
1 780/21  fSret YR 10970884
- ' %WW@WOGO@O ki
317/17 [HEDR YA 448776 [od o1 IS & & |
15 R, Framft-dest argR e IR RIS IRICR T ostoo &
52/2020 [®oTo 900000  |dct T ST eI & |
» ared affafes . %W?ﬁﬁ‘&_@@oao?ﬂoﬁ
Ae gher | 106/12 (e guf 100000 |93 &7 SeRd T8l ¢ |
2% gTaT 3rfereur RTchort eYaR, Fardt—soRT gl H1gdT SR
YR 53/16 RRIYR Boio 820454
16 190/12 [gfe oftw gfean, =8 feft 7563
- meqﬁ@oﬁoiﬂo q
54/02  Ract gt 54778  |ud @1 SEE ARl R |
18 _ %WWW@O@TO@O T
620/16 RIS dg1@R 23814 [Uq T IEE eI © |
yg Gierct, fared -l TR fEeuRT IFgR
622/16 [BoTo 140000
20 e ai, fardt-cleae Qe IagR
734/18 [BoTo 225000
- ﬁiﬁwm@@oﬁo?ﬁoﬁ
653/15 [EREsid 700000 |uet &1 SeiE el 2 |
22 %WWWWOG}O@O&
117/12 Pfea 82494  [Ud T IEG T8I B |
23 WWW@WOG}O@O&
146/09 [ERe™ 5000  [ucl T IS S & |
o4 WWWW@OG}O@TO‘?
84/15  |eFed 475000 |9t &1 SeRg el § |
- ' %WWW@OQO?&Oﬁ
703/14  [oTERIST AT 90311 [Ud T IEF AL © |
26 . %WW@WO@{O?&O’#
, 157/15 [HY g5t 100000 (00} &7 IR & & |
27 . P ST ?@m g Howod o H
97/15  [d4abal 40000 |9 &1 Ieig T R |
28 ‘ ' %meé@oﬁo?ﬁoﬁ
e SRR 486/15 |er 8T 20000 qﬁmaﬁa#&ﬁ%.l |
29 | % it R éawmwwo@ro?ﬁo q
Aogegiodio 73/12 [T 8284 qﬁaﬁreﬁaﬂ‘zﬁ%} ]
30 ﬁwwmwwoﬁoﬁo 5
72/12  RRN 8284 [mi I SRE TR |
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ey -imdt gadt RAaRt Jaw e ~amamdter wa R 99 =mareter

ofd,

AR G070

AT gy ST Ta w5 =l
AR, AR B 07O |

fawa: - To compliance of order date 22-04-2025 passed by Honb’le

Supreme court in Suo Moto Writ petition (Civil) No. 7/2024 in Re:
Compensation amounts deposited with Motor Accident Claims Tribunals

and Labour Courts.

Feu:-preld ygH el @ R 99 el IR BT
SPHI.... ... /TH—-15-1/92 ITR f&ATd 09 RdeR 20251

AT T, '
SRRh Wi fRwaicia o § 6 7e9 aififs Aier gede am@n

Jfeexu § wifad il @1 fReRor =R 8-
ho | TRUI HHIBG | YHBR B AR | IR B | 31ded T gar <rfar

1 13/2002 g edf | 05-07-2004 15,012/ -

p) 33/2002 AN S | 27-01-2005 5093/ -

3 75/2005 | SFEMYUCH | 07-01-2006 25000/ -

4 29/2005 T St | 17-08-2005 50,000/ -

5 29/2006 ICERIEIE] - g q qree 6761/ -

e
TR et
JAlRT-ITIR
BOT0

6 21/2006 TETR 20-02-2007 25,000/ -

7 21/2006 TR 20-02-2007 40,945/ -

8 » ISR | 27-01-2007 25,000/ -

9 104/2005 SUCA] 28-03-2007 5,705/ -
10 28/2006 SAIRY 24-06-2007 20,000/ -
11 1/2004 | P9I YBHT | 03-11-2006 1,11,570/ -
12 44/1990 SSGRIEIE 30-10-2007 98,778/ -
13 106/2007 | W& g@r | 28-02-2008 25,000/ -
14 135/2007 GIEIEIR 02-05-2008 18,873/~

{




15 135/2007 ST 02-05-2008 20,815/ -
16 4/2008 771 {8 07-05-2008 25,000/ -
17 9/2008 oegHufl 22-10-2008 17,944/ -
18 116/2008 TR 23-12-2008 5,000/ -
19 116/2008 NHIHTST 23-12-2008 4,000/ -
20 131/2007 | dloeamEd | 22-01-2009 25,000/ -
21 111/2007 EHICIE] 18-11-2009 25,000/ -
22 53/2007 TS PIR | 04-07-2008 7,000/ -
23 68/2009 fasr 27-07-2009 19,273/ -
24 3/2009 DITSAT IS | 08-09-2005 10,000/ -
25 12/2008 faRst a13 - 4,55,223/ -
26 12/2008 ICIRSEIE 01-01-2010 25,000/ -
27 39/2008 JuT THT - 2,02,720/ -
28 118/2009 EALICIE] 25-03-2010 25,000/ -
29 45/2008 | anfecafasd | 13-05-2010 63,296/ -
30 2/2010 | BRemEGIRT | 12-08-2010 22,674/ -
31 49/2002 | dWSTEEE | 14-01-2003 50,000/ -
g 3

32 64 /2009 RIS 01-07-2010 2,25,000/ -
33 15/2009 HEIT 16-08-2010 25,000/ -
34 87/2010 gfdq 3R | 01-09-2010 2,677/~
35 55/2010 | MR - 32,793/~
36 62/2002 e {8 26-02-2003 6,000/ -
37 11/2013 EUESCIN] 30-06-2015 25,000/ -
38 90/2011 | VAU 3RET | 26-06-2015 25,000/ -
39 01/2012 | SIRBITARE | 12-12-2015 25,000/ -
40 63/2008 AT IH 17-08-2009 7, 891/ -
41 20/2004 TR I | 04-11-2016 6,66,616/ -

AT 3 a0

AT BT

AL U AR

338/2006
42 36/2005 3 I 29-07-2005 88,367/~
43 55/1994 EIGGIEIE] 01-04-1997 30,001/ -
L1 650/2015 ORI &7 03-04-2017 25,000/ -
45 412/2014 T gt 07-02-2017 25,000/ -
46 33/2015 S ATEE | 10-04-2017 25,000/ -
47 252/2015 | SfdATEE | 10-04-2017 25,000/ -
48 812/2016 =T 06-10-2017 25,000/ -




49 70/2009 | anfeeafassd | 27-09-2017 41,839/ -
T.H1.0H.955
/2010
50 258/2011 | HAN PR 30-11-2017 25,000/ -
51 503/2020 | TUEIEE | 23-01-2024 25,000/ -
52 3/2012 ST <t 03-12-2015 oy TR 5,53,667/-
TH.UH, qER feart IragR
395/2017 . BOT0
53 221/2019 | sf=cll @9arar | 18-02-2022 25,928/~
Bk
54 521/2018 EICGIE| 01-03-2023 1,00,000/-
55 18/2022 = 01-08-2024 e 25,000/ -
J0W0 &l
qHH - g18 $ho
31 IS dip
CIUICASEG I
YR B 0T 0
56 | 1280/2021 | GrileI Pobrall | 24-09-2024 22,13,395/~
57 627/2022 grdelt auf 11-09-2024 25,000/ -
58 822/2015 i 23-04-2024 | UH -9REe], 4,32,436/ -
WO, dew | SPRIRAEE | 04102017 | R s,
93/2018 Uq GRSIGRCINUI
811/2018 ISSIREEN
®O0T0
59 994 /2023 AR a1 14-12-2024 18,00,000/ -
60 815/2018 | HEFIR | 22-11-2024 1,38,580/ -
61 729/2018 DA 22-11-2024 10,33,205/ -
62 | 1115/2021 | PRI TR T | 12-02-2024 25,000/ -
=T
63 256/2016 I 91 17-01-2023 66,395/ -
64 722/2018 JoRiTEg | 06-03-2023 | e TR ¥ 25,000/ -
Text & fopR
a1e o 04,
TAYRY T~
GHRTS YIYR
BOTO0
65 16/2007 M| areT | 31-08-2007 1,93,021/ -
66 71/2012 ST 02-05-2017 25,000/ -
67 | 504/2022 qHER 30-04-2025 13,223/~
68 503/2022 BT 30-04-2025 13,223/ -
69 560/2022 st 29-03-2025 19,352/ -
70 413/2023 | 9fdar a3FT | 27-06-2025 18,11,608/ -




71 | 1268/2021 ISEARCIS 28-06-2025 7,98,884/ -
72 | 1267/2021 Fferar 28-06-2025 6,86,881/ -
73 572/2014 e 06-02-2018 8,18,480/ -
74 | 1132/2021 | SHISERH 08-07-2025 TS e 04 25,000/ -
CIEERI]
JUTET TR
MERT FATIRT
IR
75 271/2023 | W@t fhaR | 30-08-2025 25,000/ -
76 218/2021 PRI I 14-07-2025 25,000/ -
Caarsil
77 938/2023 AR 31-07-2025 1,47,031/-
78 611/2022 P FHAR 29-07-2025 25,000/ -
ferepmt
79 78/2005 STig= Jret - 5,000/ -
80 135/2009 TR AT 21-10-2009 48,000/ -
81 26/2004 St ) 25,000/~
82 105/2011 | sfecll @o=AT | 25-11-2011 2,38,533/-
83 95/2008 ERahid 29-04-2009 11,000/ -
84 32/2006 IR DR ; 11,000/ -
85 64 /2008 Sad el | 17-08-2009 30,000/ -
86 70/2007 GIKECEEN 25-04-2007 20,000/ -
87 10/2002 LIRIESIES 26-04-2013 10,000/ -
88 05/2007 faog 26-04-2023 15,000/ -
£l
89 643/2024 affeyerr 13-09-2025 21,00,000/ -
90 898/2024 SENICIE 13-09-2025 30,000/ -
91 786/2021 | Uddl €er g | 23-09-2025 23,78,702/ -
3
92 4u4/2023 | feearucd | 08-08-2025 25,000/ -
93 484 /2025 RFATA 02-11-2022 70,313/ -
94 118/2020 | #MHc Gt | 05-08-2025 | R FR G | 1,89,585/-
Tt e et 24-09-2025 | FART-TNIR
1345/2022 BOTO0
95 771/2023 arfivelt 14-10-2025 o —9fear 2,70,461/ -
00
96 772/2023 HHAT I 14-10-2025 | I/ - 3,90,426/ -
BOT0
97 266/2023 SISEIR] 17-10-2025 | HaA™IORT | 21,39,609 /-




BOTO0

98

207/2024

T o)

30-08-2025

2,57134/ -

el AN

2,21,91,926/ -

A— Toft ToEeR § UeipR 1 udT A€ 89 ¥ gt H Ieg el fhar T g |

TRy ARG Aex gHe gmar sfdexw F dfed Al @ fewo

TR 8-

ho | THRUT I | U&IPIR T AH 3y A <rfer

1 | 582/2018 e et 24-12-2019 25,000/ -

2 | 126/2019 fyoroamT 25-01-2019 25,000/ -
ot A 50,000/ -

- gt ATex § geidR 1 ual T8 8 | G H SeRg T8l (a1 T E |

e ARG AIex gHerT ST Jrfdawer & agef R Hiex geeT &
Fferewur H wifad fdat @1 faeRor fFr=gaR 8-
ho | HERUT hHD TeIHR Bl 4 3T AT 3T & <t
g
1 | 01 /2012 AGIAT 12-04-2017 25,000/ -
2 | 427/2015 | ufeln fANTE g 3 18-07-2017 25,000/ -
3 | 01/2012 AGATAT 12-04-2017 4,38,016/ -
4 | 263 /2011 AT TG 25-09-2017 1,06,565/ -
5 | 527 /2015 heT 88 25-10-2017 25,000/ -
6 | 538 /2015 A0 28-10-2017 25,000/ -
7 | 615 /2015 gfard 06-10-2017 9,83,094/-
8 | 117 /2017 i 03-04-2018 25,000/ -
9 | 761/2016 9T - 6,33,154/ -
10 | 119 /2006 IR 918 21-03-2018 25,000/ -
11 | 752/2015 IS UHIT 28-04-2018 30,987/ -
12 | 831 /2016 | SRAT P I 3T | 17-12-2018 25,000/ -
13 | 566 /2015 gTiReT U 10-05-2019 25,000/ -
14 | 566 /2015 EIRCARC IS 14-05-2019 94,501/ -
15 | 525 /2014 3R FATe 27-06-2019 25,000/ -
16 | 118 /2018 SEICIE] 15-05-2019 25,000/ -
17 | 841/2016 SR 8 12-12-2020 45,000/ -
18 | 971 /2021 I Ue 12-02-2024 15,000/ -
19 | 2776/2017 | £ TsiipT &g d | 08-11-2023 2,13,894/ -




I
20 | 84 /2018 | IA@T AT T 3T | 08-10-2024 2,82,586/ -
51 | 761 /2016 | e RemT AT 13-12-2024 6,52,754/ -
22 | 566 /2015 HISCIRSSIF 02-01-2015 54,851/ -
23 | 731/2014 | JIEd ITH @G 08-05-2025 9,70,679/~
I
24 | 135 /2017 U.HYAT 12-03-2018 2,70,957/ -
25 | 507 /2014 W ATA 15-11-2017 9,952/ -
26 | 697/2018 SISIECEEAN 06-05-2019 4,84,298 /-
27 | 125 /2015 | AeHE B SFERT | 27-09-2018 49,772/ -
28 | 430/2017 | #Nwch Tpelt <@FE | 15-10-2018 TR | 3, 41,071/~
.0 AR g 3 IFERSE,
1900 /2018 12-11-2025 | 9I¥C |,
T~
IFAER
forer-gi
BOTO0
29 | 206/2017 | = e¥ederE | 25-11-2017 | A€ T 01 | 1,32,536/-
QLA - TSR T I Poa, AT
1157/2019 04-11-2025 | @
BOT0
30 | 58/2019 st R 29-04-2019 8,06,624/ -
e AN ’ 68,43,791/ -
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fasa :—  To Compliance of order dated 22-04-2025 passed by

Honble Supreme Court in Suo Moto Writ Petition
(CiviD No. 7/2024 in re: Compensation amounts
deposited With Motor Accident Claims Tribunal and

Labour Courts.
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gfd,
- BRI DRCRIE AN CIRCE EE DI
Iaal-wg?, wollo
fae- AT FEAH g GRT Suo Motu Writ Petition (Civil)

No. 7/2024 in Re: Compensation amounts deposited with
Motor Accident Claims Tribunal and Labour Courts T g7id
Aol fedies 22.04.2025 7 Y ™ AN &1 uteH f STH

CIEINE

Hof:- @l godho. .. /Ub-15-1/92, IFPR {1 08.10.2025
AT FRIGY,

SRKh Hefd fwaidia @l 18 SHer! FafRd ey
R JOR @R Yrd ¥ Hord ax 91e Uivd © |

FYFIAYR, BoTo
fST1-06-01-2025




Claim Original_2

R YHae ARG Aex gee maET AfRHR0T, IR V0710

SL. N of ithe Case No. |Person/s Name (1, 2, 3....) and Address Amou.mt Any other information
Court Deposited
e 1T ¥fSEeR U THodtowfto F
1 223/2018 feran <ft fog sor AR 78100 0 7 SR T |
TpTeeT
arfafReh Hiex
g'tj SIRMEI
CIBERUINDEN e ST JfSeeR Td gostowflo
5 22/2004 fafSrar a1¢ faeg diee va 105000 TS o7 e T |

Page 1
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UTee AfdoHI0goTM@T 310
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TR — gIegl foier =armefier, QR (Bolo)

(dier srfgprt: - fefeorr f48)

S.L. | Name of the Case No. Person/s Name Amount Any others
Court (1,2,3.....) and Address | Deposited | information
01 12" MACT 995/19 Manish 25,000/-
02 12" MACT 729/19 Khileshwari 25,000/-
03 12" MACT 12/19 Chameli Sonwani 25,000/-
04 12" MACT 207/18 Ruchi Jain 25,000/-
05 12" MACT 990/22 Rajni Dhivar 25,000/-
06 12" MACT 451/18 Vyasnarayan 25,000/-
07 12" MACT 452/18 Vyasnarayan 25,000/-
08 12" MACT 453/18 Shyamnarayan 25,000/-
09 12" MACT 454/18 Shyamnarayan 11,300/-
10 12" MACT 455/18 Shail Kumari 25,000/-
11 12" MACT 456/18 Rupali Bharti 23,559/-
12 12" MACT 457/18 Rupali Sahu 25,000/-
13 12" MACT 458/18 Vijay Laxmi 25,000/-
14 12" MACT 459/18 Shashi 25,000/-
15 12" MACT 87/21 Abhilya Sahu 25,000/-
16 12" MACT 1119/22 Krishna Kumar 25,000/-
17 12" MACT 231/19 Kunj Bai Joshi 25,000/-
18 12" MACT 1119/22 Krishna Kumar 2,25,180/-
19 12" MACT 62/23 Lagan Singh 1,00,000/-
20 12" MACT 370/19 Doman 'Sahu 25,000/-
21 12" MACT 844/24 Doman Sahu 1,25,000/-
22 12" MACT 275123 Yashomati Sen 25,000/-
23 12" MACT 1131/22 Anusuiya Sen 3,70,000/-
24 12" MACT 548/18 Vijay Laxmi Others 35,95,354/-
25 12" MACT 660/23 Pramila Bai 16,97,564/-
26 12" MACT 516/22 Shatrughan lal Tandan 10,4588/-
27 12" MACT 320/21 Girija Yadav 7,13,750/-
28 | 12" MACT 31921 |Kalavati 7,13,750/-




)

29 12" MACT 11/22 Mithlalesh 1,07,46,036/-
30 12" MACT 450/22 Rambkali Bai 26,02,709/-

31 12" MACT 1326/21 Bharti Chaturvedi 25,000/-

32 12" MACT 451/18 Vyasnarayan 57,54,273/-
33 12" MACT 884/20 Raja patel 1,12,727/-

34 12" MACT 692/24 Dev Narayan 21,73,000/-
35 12" MACT 299/23 Mansi Nayak 6,17,616/-

36 12" MACT 692/24 Mansi Nayak 25,000/-

37 12" MACT 742/19 Khemlal Yadav 6,60,920/-

38 12" MACT 741/19 Shyamlal Yadav 16,77,387/-
39 12" MACT 743/19 Himanchal 12,16,595/-
40 12" MACT 165/20 Jayprakash Sahu 5,20,510/-

41 12" MACT 744/19 Kamlesh Yadav 1,31,912/-

42 12" MACT 553/23 Ashok Kumar 2,41,819/-
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17 157 Ry, aqefeer st Aie] gefesr amr : .
@iﬂﬂﬁ‘ NEEN / JTaxTH NTg, 108475 / — .
18 |9 R gy, ggefew aifdHiex genr arar N,
SUCERUANDIT g @eE egd @, | 25000 /=
19 |51 Rrdw yum, sqeiew s Aler geeqr gmEr
SICER AR 50 /22 S RERIOIGE @, | 25000 /=
20 |of Rrd vur, sqefewr i Alex geenr e
BT, IRYR 449 /20 fdle gar g | 25000 /-
21 |5 i gum, Tqefew aftiaer gdenr qm@r
Y, IR , 842 /21 wiry et | 25000 /-
22 |8 R yar, aqefewr afAer gefeqr qrar
R, YR 181 /18 eRFd | 25000 /-
23 |8 i vur, sqefesr sifdsier gefenr <mar
3R, IR 867 / 22 gsgEe o9 | 475000 /=
24 |87 R o, aqefewr afater gefear qmar
BT, YR 1025 / 22 ARRE gaAE | 25000 /-
25 |51 fodvs yue, aqefesr s ster gefesr emar
BT, YR 841,/ 21 it e | 25000 /-
26 |# fod= oM, wqefewr sfvaler geea em@r
HieHRoT, IR 660 / 22 Y g ddw ke | 25000 /-
27 |87 Rt yur, wqefewr sfiAer gefest qmar 288 /25 Rrarm qde fowg frard wrer 2,00000 / —
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A STEOH SR ERT Suo Moto Writ Petition (c) No.

07/2024 IN RE Compensation amount deposited with Motor

Accident Clams Tribunals and Labo

ur Courts. § IRg fofy feqism
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Labeur judge
Labour Gourt No.- 01

Raipuy (C.G.)
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To Compliance of order dated 22-04-2025 passed by

Hon’ble Supreme Court in Suo Moto Writ Petition (Civil)
No.7/2024 in Re: Compensation amounts deposited with
Motor Accident Claims Tribunal and Labour Courts.

R ST BHiB 19713 / 11-6-/2025 / Checker feemagr fesie 08.0
3aCAR, 2025

SRITd frvaiad wefid 3 @ ddg ¥ o g & a8l 18 SR
friRa urey ¥ TR ) <1 ufoat § uftT 2
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SI.| Name of the Case Person/s Amount Any other
Court No. Name Deposited information
(1,2,.3...)
And

Address

| Labour Court
No.02 Raipur Nil Nil Nil Nil J
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